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(d) what administrative measures
have been proposed by the Central
Government to execute this inter-State
scheme?

_The Minister of Irrigation and
Power (Shri 8. K. Patil): (a) Yes, Sir.

(b) Yes, Sir.

(c) The Project report prepared by
the Chief Engineer, Bombay, does not
contain any information in this regard.

(d) The execution of the scheme is
the joint responsibility of the Govern-
ments of Mysore and Bombay, and in
the absence of any reported disagree-
ment or dispute between the two
participating States about the execu-
tion of the Scheme, the question of
proposing administrative measures by
the Centre does not arise.

Silting of Ganges Bed

*557. Shrl Ghosal: Will the Minister
of Transport and Commaunications be
pleased to state:

(a) whether it is a fact that the bed
of the Ganges at the Calcutta port is
being rapidly silted; and

(b) if so, what steps have been
taken by the Government for dredg-
ing it?

The Minister of State in the Minis-
#ry of Transport and Communications
(Shri Raj Bahadur): (a) and (b).
The difficulty in maintaining the con-
stantly fluctuating depths in the navi-
gation channels in the Hooghly has
been increasing in recent years. The
depths are being maintained by inten-
sive dredging and river training
works.

Smuggling of Foodgrains

*558. Shrl Assar: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether Government are
aware that smuggling of foodgrains
is going on on a large scale on the
border of Jammu and Kashmir State;
and
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(b) if so, the steps Government
propose to take in the matter?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) In view
of the ‘Cease Fire Line’ being con-
stantly patrolled and close watch kept
by the Army and the Jammu and
Kashmir Police there is little possi-
hility of smuggling of foodgrains
across the border;

(b) Does not arise.
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Community Development in
Punjab

*560. Shri D. C. Sharma: Will the
Minister of Community Development
be pleased to state:

(a) whether the amount allocated
by the Central Government for Com-
munity Development work in Punjab
and the erstwhile State of Pepsu in
the year 1956-57 was fully utilised
by the State Governments; and

(b) if not, the reasons thereof?

The Minister of Community De-
velopment (Shri S. K. Dey): (a) Yes,
except that loan funds to the extent
of about Rs. 50 lakhs could not be
utilised.





